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SHRI CHATURANAN MISHRA:
Madam, we give it to the State Govern-
ments as per their quota. As far as taking
up further monitoring is concerned, it is
for the State Government to do it.
Broadly, we look into the matter.
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THE DEPUTY CHAIRMAN: I wonder
which bakeries make bread for the garib.
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SHRI SUSHILKIMAP SAMBHA-
JIRAO SHINDE: Madam, I would like to
mention here that during the Prime
Ministership of Shri, P.V. Narasimha Rao,
out of two places in Delhi, I was present
in one of the opening ceremonies in which
bread was given at a very low price.
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Establishment of Village/ Libraries

*482. SHRI NAGENDRA NATH
OJHA: Will the Minister of HUMAN
RESOURCE  DEVELOPMENT  be
pleased to state:

(a) whether it is a fact that Department
of culture had a proposal to begin from
1995-96 for setting up of Village Libraries
with basic educational facilities; and

(b) if so, the reason as to why the
proposal did not become a reality and the
details thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF EDUCATION IN
THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI
MUHIRAM SAIKIA): (a) Yes, Sir.

(b) The proposal for School-cum-
Village Library Scheme was not approved
by Minsitry of Finance, which advised the
evaluation of the existing schemes to
avoid duplication.

An indepth evaluation of the schemes
was undertaken and the scheme modified
in the light of the 73rd and 74th
Amendment of the Cratitution, whereby
the Zila Parishad and the Panchayat
Samities have been designated as the
nodal agencies to offer Lbrary services at
the rural level. Hence a scheme known as
"the scheme of Financial Assistance for
Setting up of Rural Libraries" has been
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formulated and is propsoed to be
implemented from the financial year
1997-98 through the Raja Rammohan Roy
Library Foundation, Calcutta, which is the
national  agency for  coordinating,
developing and monitoring the library
system in the country.

sft TV AU RN ;. TR
ARG, I8 S SR AT T & SS9 I®
1 2 6 S e B faorsT AgsRy &1
HINIE AT, SHR! fderel ARSI & BT
% w9 | 9o foar a1 1 S g1 Al o |
TR, oot oTgsl & WEll #-T S99 U3 98
2 5 59 faoiT omes) &) RMo=1 & IR H
TS AT IO Bl 8, FoTd! 731 S W
PN ST e T ¢ TN GRABIAT Dl
TITIT & ol FERI1” TR JERIbIerd
P WYAT T8 <A’ SU9Iid
AR, FRT g ue I8 ¥ {5 39 unior
RABITT B RGN & IR F W S
TR S1. B e HHe 7, feurcHae &1
TG | AR 747 o7 T 399 91t o I
P T W T AT 39 aY H IS I AlEA
1Y AR BISSIA & SIRY Y6 BT TG
=t St 9aTd {6 Far O FRS 39 A |
39 e & foy @d fy S aret € 8k
TSI X {1 1T AT B 39 forw e
P 3T fhar 8?2

SHRI MUHI RAM SAIKIA: Madam, the
Department of Culture prepared a school-
cum-library scheme. But, it was rejected by
the Ministry of Finance on the ground that
it may be a duplication of the existing
libraries. It was also suggested by the
Planning Commission that in view of the
existing policy of the Government to
transfer all the Centrally-sponsored
schemes to the Stales, the scheme may be
reconsidered. In the light of those
considerations, a new scheme of . financial
assistance for setting up rural libraries in
rural areas to meet the reading needs of the
village people, particularly in areas where
there are no libraries or book shops was
formulated. In the light of the 73rd and 74th
Amendments of the Indian Constitution,
Panchayat Samitis and Zila Parishads have
been made the nodal agencies to support
library services in the rural areas. This
scheme has been prepared by the
Department of Culture. Now it is waiting
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the approval of the Planning Commission.
This scheme also provides Rs. 15 crores
for the entire Plan period and Rs. 3 crores

annually.
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SHRI MUHI RAM SAIKIA:

Madam, there are only eleven States where
there is a legislation or an Act for libraries.
Under this scheme, it is proposed to
establish one village library in every
Panchayati area where there is no village
library existing. The scheme proposed to
establish 200 village libraries during the
year 1997-98. The scheme will provide
financial assistance for construction of
rural libraries in the Panchayati area. It also
proposes to allot Rs. 1,50,000 for every
library—Rs. 1,00,000  for
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efr e A T Eifroa | FRTREARTA ST TR T
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THE MINISTER OF HUMAN | 4o e EZ#%B STCNE %Wﬁ
RESOURCE DEVELOPMENT SHRI S. HefTe fordl <7 RE & 7t AT TR R
R. BOMMAL: There is a national Policy on ReIebTerd & STH S YR bl AT Sff Ve
Library which was accepted in 1989 87 W U HTUTC (AT I8 © o6 ar w3l <t
wherein it has been laid down that libraries mﬁﬁ AT T BT & U o arenT
are to be esta.blished i.n r}lral areas also. As R &1 a7 | <@ & O f weamRL S
a result of this Constitutional Amendment, s 3 ¥ ey o2
certain duties are allotcd to the village TATERTR AN 1996 T2 o

Panchayats as well as the district
Panchayats. School and library
maintenance would go to the zila
Panchayats and the rural Panchayats. We
have decided in the Chief Ministers'
Conference that most of these subjects
should be transferred to the States. The
Central Government is going to assist
them. It would be the responsibility of the
State Government, the district Panchayats,
and the village Panchayats. It is because it
is part of their duties. Earlier, the library
was there in the school itself. The school
teacher used to take care of it. It was a part-
time library. Later on, village Panchayats
came and they are managing'it now. The
Chairman of the Village Panchayat and the
BDO are the members. The State
Government also nominates members. That
is how the new scheme is being
implemented.

We are serious about it. We are
impressing it upon the State Governments
that they should take advantage of the
assistance being given by the Central
Government and that they should also
contribute. Wherever the libraries are
established, the funding is in the ratio of
3:1. The Central Government meets 75 per
cent of the expenditure incurred in the
establishment of the library.
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SHRI S.R. BOMMAI: So far as the
adult education programme is concerned,
there will be co-ordination between the
library movement and the Adult Education
Department and the people who are
involved in the field of education. The
Government is trying to co-ordinate
between all these agencies and see that
neo-literates get the benefit of it.

SHRI BRATIN SENGUPTA: Madam,
there are a number of educationally
backward tribal-concentrated districts in
our country. There are 41 identified
educationally backward minority-
concentrated  districts. Due to the
continuous rise in the price of newsprint,
there has been an exorbitant increase in the
price of vernacular textbooks. I would like
to know whether these rural libraries
would make adequate provision for
appropriate vernacular textbooks for the
targeted sections.

SHRI S. R. BOMMALI: We will make it.

SHRI N. K. P. SALVE: Madam, the
hon. Minister has very ably explained the
devolution of powers to the Panchayati Raj
institutions. We have now passed on the
buck to the State Governments and the
State Governments, in turn, have passed it
on to the Panchayats. But, if what Mr.
Chaturvedi said is correct, it is not only a
case of gross mismanagement, but there
also happens to be no record whatsoever of
the books and all that which are supposed
to be kept in these libraries.
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Now, it is a very commendable idea. He
mentioned the names of great leaders who
sponsored this idea to inculcate a sense of
learning through libraries in the villages. It
is a tremendous idea, Madam. Here, I have
only one question to the hon. Minister; a
very specific question. Is it not possible to
have the system computerised? You are
funding them. You are giving them
money. But we just do not know where all
this money that you are giving going into.
He mentioned that the books are packed in
sacks. It is a very indecent way of treating
books. Is it not possible to put the whole
thing in a computer at a central point?
What is the difficulty in computerising it
somewhere at a central point, even if these
libraries are in the remotest villages, so
that you are able to maintain a proper
account?

SHRI S. R. BOMMAL It is a very good
suggestion. The Government would
consider it.
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TP ¢ § MR T @Y 3R SaY o aHt
FTH § B 7 Y ASIRAT Gl G |
TE A o e # Iy @ T8 v €, a1
TET € T8l U aATgsi] Te1 Goitll iR qrept
STE I8 AR Bl § | gEvT I ot & @
AR UIferam™ie &1 S U1 goic & S9H
IR H Bel RIS Wi =g a1 g3 BEl
SiTar ® & 3y fafest 1 a1 <, forame =g
Wi Fd| forare & erft a1 fafeeT @<t
B} R Hfl 3R ffesT @< v & <1
foped gt 78 T o 3iR...

T F. §. A1ed : e W
1 fafesT T a |

9. fasr $AR AR : Sl v
MY HRER WHET B AN T ad &
frae @deq o 39 T8 Sl IR
HRER W O FHd & wpell & forg @
fpard TR a1 WIEH &1 AW W &
HUR J37 RV T @ 7 | g¥aferg

[9MAY, 1997]

to Questions 18

I SRIY HRAT AT § b Sl aMuch
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THE DEPUTY CHAIRMAN: 1 know,
everybody is making big speeches, but please
put your question.

SHRI S. R. BOMMAI As far as
possible, there will be equitable help
given to all the Slates. Hut I must also
say that where the rural leadership is
diligent, efficient and committed, there
institutions grow well. I can give the
instances of Maharashtra, Kerala and
Karnataka. Sonic of the States are doing
very well because of good rut al
leadership. Where the rural leadership is
not committed, these mistakes occur.
Even in the libraries books arc not there,
Ido agree........... (Interrputions)...

THE DEPUTY CHAIRMAN: Too many
questions have been asked.

SHRI S. R. BOMMAL They have to be
rectified. We will try to do it
...(Interruptions)...

THE DEPUTY CHAIRMAN: Dr. Jichkar.
...(Interruptions)... 1 already have three in line.
...(Interruption)...

DR. SHRIKANT RAMCHANDRA
JICHKAR: Madam, we are now going into the
21st century. Now, for libraries in the village
there is a limit. If they give Rs. 5 lakhs for a
library in a village, they cannot purchase more
than 5,000 books. This is the limit. Hon. Mr.
Salve has cited, for example, the scheme of
computers. The hon. Minister's Department
already has a scheme called "Computers in
Education." Now there is
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another thing known as "Very Small
Aperture Terminal" (VAST), which is
connected to INSAT 2-B. This VSAT also
costs Rs. 5 lakhs. The actual cost is less
than a lakh of rupees, but because they
take various commissions at various stages,
the cost comes to Rs. 5 lakhs. So, if they
provide a VSAT in every village, all the
libraries in the world will be accessible to
that village. Right from a first standard
book to medicine and engineering books
will be available free to a village. Such a
great facility will be available free to a
village. They already have a scheme called
"Computers in Villages". Under our
MPLADS we have done this in 12 schools
in villages where we have show how,
when a VSAT is installed in a village, the
village comes into contact with the whole
world through Internet. Will the Ministry
take this up as a very broad based scheme?

SHRI S. R. BOMMAL It is a very
laudable suggestion. Government will
definitely consider it seriously. But only
one thing: Our hon. colleague, Salveji, has
said that even books are missing from the
libraries. We want to supply computers,
but it depends upon the leadership of the
village.

...(Interruptions)...

3} Pretient 711 Trgdd) : Sia gRan e e
ST R ... (aHH ). ..

SyauTafdr : agddl Y, 989 waTe 81 Y
T 1R g 721 S aTel 817 |

Not so many books arc there in the
libraries in the villages. You have asked
so many questions on it today. I know,
everybody wants to ask about it.

... (Interruptions)...
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SHRI S. R. BOMMAL: Definitely, we
will take co-operation from NGOs,
wherever they are coming forward.

DR. KARAN SINGH: Madm, the House
is aware that with the tremendous
technological changes that are taking
place, the very concept of the library has
now changed. It is well known that a
picture is equal to a thousand words. A
video film is now equal to a thousand
pictures. Therefore, when we open
libraries, particularly in rural areas, is any
attention being given to the possibility of
having video access so that educational
and other films, for example, those
connected with health, sanitation, family
planning and other matters with which
villagers are directly involved, can be
shown to them? Agricultural information
can be given in a much more effective
manner than simply in the old-fashioned
way of distributing books.

THE DEPUTY CHAIRMAN: Itis a
good suggestion.

SHRI S. R. BOMMALI: I do agree,
Madam, the technological development
has brought a revolution in the channel of
information. Already the Indira Gandhi
Open University has started making use of
satellites and from one centre we are
teaching a number of teachers in different
towns in different States. We have started
it, and we want to expand it.

THE DEPUTY CHAIRMAN: Mr.
Dave. I think all your questions have been
asked and answers.

ft MR SqTBR 29 : ARBIGAL, FXT U
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1 H8l, 1 A H3l HElGd A ST A18dl §
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SHRI S. R. BOMMAL The
Government will take the help of any

NGO or even village panchayats or
anybody else, whoever comes forward.

THE DEPUTY GFfAIRMAN:
Question No. 483.

SHRI SOM PAL Madam, I have a
suggestion to make. Question NO. 483 and
Question No. 484 may be combined
together because they relate to the same
subject.

THE DEPUTY CHAIRMAN: A
decision was taken when the first question
was taken up, when you were not present
in the House. Even Question Nos. 481,
483, 484, 491 and 496 are all related
questions. They were to be taken up
together, but Mr. Gurudas Das gupta and
others were not present at that time.

Low Procurement of Wheat and Steps to.
Ensure Enough Supply for PDS

*483. SHRI GURUDAS DAS
GUPTAf:
DR. Y. LAKSHMI PRASAD:

Will the Minister of FOOD be pleased
to state:

(a) whether it is a fact that the
procurement of wheat has been very low
during the current procurement season as
the farmers refused to take grains to
mandis demanding hike in the minimum
support price;

(b) if so, the details thereof and
Government's reaction thereto; and

(c) the steps proposed to ensure that
the central pool has enough supplies for
the Public Distribution System?

TThe Question was actually asked on
the floor of the House by Shri Gurudas
Das Gupta.
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THE MINISTER OF
AGRICULTURE AND MINISTER OF
FOOD AND MINISTER OF CIVIL
SUPPLIES, CONSUMER AFFAIRS
AND PUBLIC DISTRIBUTION (SHRI
CHATURANAN MISHRA): (a) to (c) A
statement is being placed on the Table of
the House.

Statement

(a) and (b) A total of 38.27 lakh tonnes
of wheat has been procured during the
current Rabi Marketing Season (1997-98)
as on 8.5.1997, as against 64.94 lakh
tonnes of wheat procured during the
corresponding period of the previous
season. Due to unseasonal rains and
extended winter season, the harvest of
wheat, this year, was delayed by some
time. Agitation by a section of the farmers
led by the Bhartiya Kisan Union
demanding higher Minimum Support Price
for wheat also affected the arrival of wheat
in the mandies to some extent.

The Government of Punjab and Haryana
had also requested for increase in the
Minimum Support Price by at least Rs.
100/- per quintal and Rs. 135/- per quintal,
respectively, in view of the high prices of
wheat prevailing in the market. State
Governments of other wheat procuring
States had also expressed the view that
increase in Minimum Support Price or
payment of some bonus are necessary to
ensure adequate level of procurement.
Taking into account the view of the State
Governments, the Central Government
announced a bonus of Rs. 60/- per quintal,
in addition to the Minimum Support Price
of Rs. 415/- per quintal, for wheat
procured for Central Pool during the
period 17.3.1997 to 10.6.1997.

(c) The procurement price of wheat in
1997-98 season has gone up by Rs. 95/-per
quintal (inclusive of bonus) which is 25%
more than the price paid in the previous
season. The Government has also decided
to continue the ban on the export of wheat
and wheat products over 1997-98 season
and retain licensing and



